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considered for promotion as they have
not completed the requisite minimum
service required. The question of con-

sidering ad-hoc appointees, who are
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not regular in Grade IV, for promotion
to Grade III doeg not, therefore, arise.
However, efforts are being made to-
fill the Grade II vacancies as quickly
as possible on a regular basls.

Statement
S. No. Ministry/Department No. of posts-
lying vacant
1. Ministry of works and Housing. I
2. Department of Mines 1
3. Department of Revenue. I
4. Department of Industrial Development 1
5. Planning Commission; . 2
6. Derpartment of Statistics. 4
7. Ministry of Home AfTairs :
8. Ministry of Irrigation g
9. Ministry of Rural Development _ E
10. Department of Agrivulture & Cooperations I

Total .
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Regularisation of Grade IV officers in
Indian Statistical Service

2094, SHRI DIGAMBAR SINGH:
Will the Minister of HOME AFFAIRS
be pleased to state:

(a) whether there is utter stagnation
in Grade IV of the Indian Statistical
Service and persons who have put in
more than 10 years service in ad-hoc
basis are still awaiting regularisation;
and

(b) if so, when they are likely to be
regularised?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
AND DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI P. VEN-
KATASUBBAIAH): (a) There is no
stagnation in Grade IV of the indian
Statistical Service. A large numbter of
posts in Grade IV of the Service are
being held on a purely ad-hoc basis
pending regular arrangements being
made in accordance with the ISS
Rules.

(b) A Select List for promotion of
feeder post holders to Grade IV of the-
Indian Statistical Service against the
promotion quota vacancies is under:
preparation in consultation with the
UPSC and is expected to be ready
shortly. Such of the gd-hoc appointees
who are included in this Select List
will be appointed to Grade IV of the
Service on a regular basis.
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Employment to displaced persons whose
land has been acquired for Vizag
Steel Plant

2097. SHRI SUBHASH CHANDRA
BOSE ALLURI: Will the Minister of
STEEL AND MINES be pleased to
state:

(a) whether it is a fact that Govern-
ment have decided to provide employ-
ment to the displaced persons whose
land has been acquired for the sake
of Vizag Steel Plant; and

(b) if so, the number of displaced
persons who have been provided jobs
so far?

THE MINISTER OF STATE IN
THE ..MINISTRY OF INDUSTRY AND
STEEL AND MINES (SHRI CHARAN-
JIT CHANANA): (a) and (h).
It is the policy of the Go-
vernment of India to provxde
employment in #he steel plants
to one able-bodied person, from each
family, displaced on account of icquisi-
tion of land for construction of the
steel plant. Accordingly, Vizag Sieel
Plant project authorities have buen
giving preference to displaced persons





